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March, 1965, issued by the Vice-
President discharging the functions
of the President, in relation to the
State of Kerala.

(3) A statement showing reasons for
delay in laving Notifications men-
tioned at (i) to (iv) of item (I)
and at item (2) above,

[Placed in Library. See No. LT-7032/66]
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Mr. Deputy-Speaker: Will Mr. Bagri go
out? There is no point of order.

o AT (WeAing): WY ATET AT
W GAFL Fg a94 § 5 aAnge
WIS TE & 1| TR G gU F9 F7 w0
g f5 T oTE AT A #

Mr. Deputy-Speaker: Please sit down. I

am not going to hear him. There cannot
be a point of order in a vacuum,

Shri Maurya: You will have to hear the
point of order. You cannot proceed without
hearing the point of order.

Mr. Deputy-Speaker: Order, order.
Poonacha.

Mr.

ANNUAL AccounTs ofF THE Mormucao Pori
TRUST FOR THE YEAR 196465, E1C,

The Minister of State in the Ministry of
Transport and Aviation (Shri C. M. Poona-
cha): I beg to lay on the Table:

(1} A copy of the Annual Accounts of
the Mormugao Port Trust for the
year 1964-65 and the Audit Report
thereon under sub-section (2) of
section 103 of the Major Port Trusts
Act, 1963,

[Placed in Library. See No. LT-7033/66]
(2) A copy of Notification 5.R.0. No.
311 /66 published in Kerala Gazette
dated the 16th August, 1966,
making certain amendment
to the Kerala Motor Vehicles
(Taxation of Passengers and
Goods) Rules, 1965, under sub-
section (4) of section 20 of the
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Kerala Motor Vehicles (Taxation
of Passengers and Goods) Act, 1963,
read with clause (¢) (iv) of the
Proclamation dated the 24th March,
1965, issuced by the Vice-President,
discharging the functions of the
President, in relation to the State
of Kerala.

[PJ'aced in Library, See No. LT-?OS-&/G‘E]
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gA «ifed, 9§ 9% " ¥ &1 st
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(=aaan)

Mr. Deputy-Speaker: 1  request the
House to take note of the attitude of the
three or four members. Thev are obstruct-
ing the proceedings of the House.

s A
g

Mr. Deputy-Speaker: There is no point of
order. 1 am not going to hear any point
of order.

HMY a1 FT 99T

Shri Maurya: You will have to hear the
point of order. Then you can proceed with
the business.

ANNUAL REPORT OF THE REGISTRAR OF NEWS
rAPERS FOR INDIA FoOr 1045,

The Minister of Information and Broad-
casting (Shri Raj Babadur): 1 beg to lay
on the Table a copy of the Annual Report
(Part I) of the Repistrar of Newspapers for
India for the year 1965.

[Placed in Libra;y. See No. LT-7035/66]
Annvar. REPoRT OF THE INpiax  CENTRAL
Cocoxutr COMMITTEE FOR THE YEAR 1964.63.

The Deputy Minister in the Ministry of
Food, Agriculture, Community Development
and Co-operation (Shri Shinde): On be-
half of Shri Sh\..‘am Dhar Misra, T beg 10
lay on the Table a copy of the Annual Re-
port of the Indian Central Coconut Com-
mittee for the year 1964-65.

[Placed in Library. See No. LT-7036/66]



